
      

  

     
 

 

   

   

   

      
    

          
     

       

        

             

           

          

           

           

           

            

     

        
  



      

  

          

          

        

            

         

           

           

          

          

          

           

             

           

           

         

          

              

          

      

          

             

          

            

            

         

          

             

           



      

  
            

        

            

          
         

      

            

             

            
            

           

              

           

             

          

        

               

          

           

           

             

  

             

     

           

         

            



      

  

        
           

 

           
           

        

        

            

           

             

         

 

              

        

     

            
         

           

           

   

         

           

          
         

       

         

     



NATIONAL COMPANY LAW TNIBUNAT MUMBAI BENCH, MUMBAI

CP No. 1308/t&BP/2017

11. The Registry is hereby directed to communicate this order to both the

palties within seven days from the date order is made available.

V. NALLASENAPATHY
Member(Technical)

B. S, V. PRAKASH KL\4AR
Member (Judicial)

5

10. Accordingly, this Petition is admitted.

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




